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HIGH COURT AT CALCUTTA         

APPELLATE SIDE 
 

 

 

NO. 4929 – RG   Dated : Calcutta, the 18th day of December, 2020 

 

EXAMINATION FOR DIRECT RECRUITMENT TO THE CADRE OF DISTRICT 

JUDGE (ENTRY LEVEL) FROM MEMBERS OF THE BAR 

 

IN THE WEST BENGAL JUDICIAL SERVICE. 
 
 

In furtherance of this Court’s Notification No. 4292-RG, dated November 

27, 2020, with regard to direct recruitment to the cadre of District Judge (Entry 

Level) from members of the Bar following 02 (two) lists are being published for 

general information.  

LIST – I : This list contains the names of 09 (nine) applicants who are 

provisionally eligible to appear in the preliminary test (OMR based), 

along with 218 (two hundred and eighteen) applicants, whose 

names were declared in Notification No. 4292-RG dated November 

27, 2020 under LIST-A), subject to production of their original 

certificate of experience (as specified in the Notification No. 1679-

RG, dated June 17, 2020) (excepting those who have already 

produced the same in original and in proper form) and production 

of other requisite documents and removal of defects (if any) in their 

applications as and when called.  

LIST – II : This list contains the names of 09 (nine) applicants who are not 

eligible to appear in the above examination for reason(s) specified 

against their names.  

 

LIST- I 
 

Sl. 

No. 
Name of the Candidate Father's / Husband's Name 

1. Chandan Kumar Barman Satyendranath Barman 

2. Subrata Basu Aniruddha Talukder 

3. Moumita Chakraborty Late Bidyut Ranjan Chakraborty 

4. Anjana Banerjee Bratin Kumar Dey 

5. Arunanshu Banerjee Rabindra Nath Banerjee 

6. Arijit Dey Rama Prasad De 

7. Prosenjit Mukherjee Gour Chandra Mukherjee 

8. Md. Nuruddin Ahmed Late Majam Ali Munchi 

9. Susnigdha Biswas Proshanto Kumar Biswas 

  

 



LIST- II 

The following list contains the names of the applicants who are not 
eligible to appear in the instant recruitment process on the ground specified 

against their names.  
 

Sl. 

No. 
Name of the 

Candidate 
Father's / Husband's Name 

Reason(s) for ineligibility 

1 Kaustav Basu Late Kanai Lal Basu 
Non-production of requisite 

documents as per 
Notification No. 4292-RG 
dated November 27, 2020 

or less than 07 years 
continuous practice as 

Advocate as on 01.01.2020 
(as per Notification No. 
1679-RG dated June 17, 

2020) 

2 Srijani Bhattacharya 
D/o. Dr. Satchidananba 

Bhattacharya, W/o Shourja 
Shankar Mukherjee 

3 Shruti Ray Lahiri Debashis Ray 
4 Sreejit Ghosh Sreenkhal Kumar Ghosh 
5 Sushil Kumar Shukla Surendra Shukla 
6 Suruchi Das Bimal Kumar Das 
7 Souri Ghosal Sankar Ghoshal 
8 Bidotma Tirkey Peter Tirkey 
9 Gouri Burman Prem Hari Burman 

 

Candidates, having valid Admit Cards, are to report at the 

examination centre [Public Service Commission, West Bengal, 161A, S.P. 

Mukherjee Road, Kolkata- 26] by 11:30 AM on December 21, 2020, 

positively.  

 

All the candidates are requested to go through the 

instructions/guidelines, which are prescribed in their Admit Cards, carefully, 

to avoid any inconvenience(s) and to bring their Original Admit Cards on the 

date of examination.  

 

No candidate will be allowed to enter into the examination centre 

without production of his/her Original Admit Card.  

 

For further announcements, all concerned are requested to follow the Court’s 

website www.calcuttahighcourt.gov.in, regularly.    

 

 

Date : 18/12/2020 

 

         Sd/- 

Registrar General –cum- Secretary, 

Selection Board 

High Court, Appellate Side, Calcutta. 
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